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Subject: Consultation paper on broadcasting services
To: "arvind@trai.gov.in" <arvind@trai.gov.in>,
"vk.agarwal@trai.gov.in" <vk.agarwal@trai.gov.in>

Date: 08/27/19 10:29 AM
From: chellappa venkatapathy <chelvenkat@yahoo.co.in>

This has reference to your consultation paper released in TRAI website inviting comments from stake holders.

1. I have been a customer of TATASKY DTH since 2008. | was paying some Rs.4000 for south annual package. | was
getting all tamil, malayalam, english movie, news channels both SD and HD plus free channels.

2. Now in the new regime i am paying Rs.420 per month. that works out to something like Rs.5000 -per annum. | am not
getting all HD channels and some news channels. If | have to get all these channels | have to pay further Rs.1500 to
2000 per annum. something is seriously wrong.

New regulation should make things cheaper for consumers. Unfortunately it appears that consumers like me are
deprived of what we were getting earlier in the old tariff.

Why not you allow the DTH companies also to make the earlier packages (which were available before introduction of
new tariff) available to the consumers Let the consumers choose which is better for them.

regards

S Chellappa.
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